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Gi#/nrof: The recommendations w m  
tiot only fully implemented by the State 
Government but the State Government has 
*one beyond the recommendations to the 
ritteat below :

(a) Instead of fifty scales recommend
ed, State Government accepted 40 
scales eliminating some scales.

(b) Automatic revision of Dearness 
Allowance not accepted however, 
last revision Of dearne» allowance 
rates goes beyond the recommen
dations of the Commission.

(c) The pay fixation formal* hat been 
liberalised.

Fitting up of Vacancies fc, Dfctrict 
School Board, CoacMNfca*

6463. SHRI B. 1C. DASCHOW- 
0HURY : W#H the Minister of EDUCA
TION AND SOCIAL WELFARE be pleas, 
ad to a ta te :

(a) whether there arc large number of 
vacancies under the District School Board, 
Cooch-Bihar, which are not being filled up ; 
and

(b) if so, the number of such vacancies 
»nd how soon these will be filled Dp ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAVA) : (a) and (b). 196 vacan
cies exists in posts sane i toned for schools 
recently approved. Now that a state*wide 
ban ob the appointment of new teachers 
imposed m 'A p ril '1971, has been rcccntiy 
lifted, the School Board, Cooch-Bihar is 
taking steps to fiii the vacancies.

Swimming Pool »t Cooch-Bihar

€4f4 SHRI B. K. DA SCHOTT) FURY; 
Will the Minister of I Dl CATION AND 
SOCIAL V\ ELF ARE be pleased to state :

(a) vhether sometime batik the Govern
ment of 'Bengal announced sanctioning 
of money for a swimming pool at Cooch- 
Bihar ; and

fb> if so, whether Gcverrment propose 
to expedite the scheme?

IB B  DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE (SHRI K. S. RAMA- 
,$WAMY) : fa) The Government o f IndJi 
have no information. Details have been 
called for the State Government.

(b) DtiCS not arise.

Meeting of Custodians of General 
Insurance Companies with the 

Finance Minister

6465. SHRI RAJDEO SINGH : Will 
the Minister of FINANCE be pleased to 
stfcte :

(a) whether it is a fact that recently a
meeting of the Custodians of Genera!
Insurance Companies was held with him * 
and

(b) if so, Whether any guideline was 
formulated and communicated to the Cus
todians to act upon ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI MAT! 
SUSHILA ROHATG1) : (a) and <b). A 
meeting of the QuStodians of general
insurance companies with the Financc 
Minister was held in Delhi on 6th July,
1971. At Ihe meeting it was impressed upon 
the custodial* that geographical spread of 
insurance services, extensive and intensive 
overage of new economic activities and an 
*®cie»i and personalised service to the 
customers and sustained improvement in 
profitability of the business wiil be the 
deciding factors on which success of general 
insurance will how be judged by the country. 
No specific guideline as such was formulated 
at the meeting but matters of general
interest to custodians of general insurance
companies were discussed, when inter alia 
the following important decisions were con
veyed :

L Employees should not be given 
a  feeling that just because of 
take-over of business by the 
government, the legitimate de* 
Inands of the employees were 
being shelved. Custodians should 
make (heir own studies and ne
gotiate on the basis of general
guidelines whkh the<5overamcnt
might be in a positionto indi
cate after *;#faur 4*icti«re of the 
existing position Is ivaiWfo




